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LOK SA HA 

W ednesday, April 25, 1984/ 

Vaisakha 5, 1906 (Saka) 

The Lok Sabha met m Eleven of rite Clock 

[MR. SP AK R in the Cltair] 

ORAL AN. W R TO QU TlONS 

MR. SPEAK R  ; Mr. Mang!ll Ram 
Pre mi. 

SHRlMATI PRA1vfJLA DA A-
VATE : I have given notic:c unda 
rule .... 

M R . SPEAKER :  l have disalllo ed 
it. 

(Int umpt ionr) "* 

MR. SPEAKER : Nothing d ing. 

Absolutely nothing going on record 
without my permis ion. 

(Interrupt iom )*"' 

MR. SPEAK R  : Th<.:re is a 
discussion on the same Bi 11. You cun 
then do wha tever you Jik . 

( lnterrupliom')*"' 

MR. SPEAKER : Not nlJowcd. l 
have not allowed a in le w rd.· 

( ~er pti 11s) • 

• • ot recorded. 
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DR. KRUPASINDHU BHOI : The 
Minister has replied that in the 6th 
Pive Year Plan 20 million tonnes of 

inst Bed capacity will be increased over 
and above existing one. He has also 

told that lictoces for 85 million tonnes 

have b en given to different con er.os to 
install cement plant in the country. 
Will the Minister reply whether 'this 85 
milli n tonne iostaJled capacity will be 

added within the Seventh Five Year 
Plan, or how much more in the Sixth 

Five Year PJan ? He bas to answer that. 
Sec ndly, has hi Ministry taken 
cognizance of the r port of the 

Geological Survey of India about the 
total deposits of limestone of cement 
grade throughout the country and has 
his Ministry analysed it lo see whether 
this Ciln be ulilised for installing major 

or minor cement plao.t ? Has his 
Mini try demarcated zones of limestone 
in th counrry and in which areas the 
c.:ap3city cnn be iu t ~  ? Only l. 7 
million tonnes of capacity was added in 
the Fifth Five Year Plan and only 10 
n1illion t nn ·. was the increase in lhe 

capacity in f ur year . h it possible 
for his Ministry to instal another 10 

million I nnls n1pad1y withia rile next 
kw years '! 

MR. SPFAKER : Put a simpJe 
uplementary ·a that the Minister can 
reply t it. 

The hon. Mini ·tcr Ca11. nn wer an)' 
q l1 c.., 1 j Ll ll. 

SJIRT 1\ARAYAN D TT TIWARl: 
I .memjon d t ~ figure of 5 million 
tonnes for new ca p;Jci ty, r the total 

capacity, to come up in th future. The 
xistina in 'tailed c,1pacity is 36.89 

mitlion tonnes. Th , paci ty covered b 
industrial licence that i letters of 
. ' 
rntent converted as industrial i e ~e  

is 11.J 6 miJJion tonnes. Capacity covered 
by letters or intent is 35.73 million 
tonn s . DGTD registration for mini 

cement plants is 2.35 mi1Jion tonne.!. 

' That comes to 85.73 million tonne • 
Now, by the end of the Seventh Five 
Year PJaa it is expected that 17.84 
million tonnes capacity is expected to 
be added, takiniag the total installed 

capacity, by the end of the Seventh 
Five Y ar Plan that is 1989·90 to 62 
million tonnes. The rest of it, 0'ut of 
the 85 million tonnes would go over to 
the Eight Five Year Plan 

• 
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As for as the hon. Member's 
reference to the report of the G ological 

Survey. is concerned, the point is well 

taken. We always do take it int 

account. Without that we cannot hav 
new cement plants and I  hope the Working 
Gtoup on the Seventh Five Year Plan will 

certainly take into consideration the 
report of the Geological Survc) of 

India. 

MR. SPEAKE R : Shrimati Pramila 
Dandavate. That is the last of it. 
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Benefits to Scheduled a tes and 

Trihal Communitie 

*301. SHRI A. C . DAS : Will the 
Minister of HOME AFFAIRS be 

pleased to state 

(a) whether there is a general 

complaint the comparatively better off 
scheduled caste communities and triba l 
communities are getting mnj r  benefits 

given by Government to SC/ST ; 

{b) if so, whether Government are 
, thinking seriously to study these 

problems and try to solve them ? 

Oral Answers 

THE M1NlSTBR OF STATE IN 
THE MJNISTRY OF HOME AFFAIRS 
(SHRTMATI RAM DULAR! SINHA): 
(a) and (b) N su h  general complaint 
has come to notice. The bulk of the 

ch dulcd ca tes and scheduled tribes 

arc poor and in all developmental efforts 

it is Govt.· endeavour to bring up 

those who arc below tbe poverty line. 

mean t s t has al o been prescribed for 

erta in chemes so that benefits go to. 

the really dcserviug. The Ministry bas, 

however. cn1rustcd some studies on the 
~o io e o omi  development of the 

scheduled castes in some r~  of Uttar 

Prndc hand We t ll ngal and th final 

reports ar awaited. 

HRI A. • D  A. you know, 

in our ouotry we have got about 949 

chedul d Qlste and 605 Scheduled 

ri e~ communities includ ·d ia the Jist 

of difTcrent Stale and Union Territories 
having tot:il population of 10.48 crores 

and 5.16 er re re pectively according to 

198 l en u  . Among these communi tie 

some ommunitie· are backward. some 
nrc le. bo.ckward and some are little 
ud anced.  F  r xample, amoog the 

Scheduled a tcs some arc untouchable 

and 'Orne Scheduled Ca te communities 

are adv, need, imilar cases are also 

found in the ca c of Scheduled Tribe 

communities. Jn thi connection, I would 
like to know from the hon. Minister 
whether there i any categorisation 

according to their status particularly 

referring to their socio-economic 

condition in respect of S ·heduled Caste 
and Scheduled Tribe communitie ? 

SHRrMATl RAM DULARC 
• INHA ; he main thur t during the 
Sixth Plan ha been to raise the 

economic level of lhe cheduled Caste 
and Scheduled Tribe families through 

specific family ben fiting programmes, 

so as to bring them above the poverty 
line eventually. For assistance under 

' 

these programme the norms adopted 
under the Integrated Rural Development 

Programme have been adopted. Assist-
ance has been extended to famiJies 
whose income level i Rs. 3500 or less 
as per the Integrated Rural Development 
Programme norm. So, those communities • 
of Scheduled Castes and Scheduled 




